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. {20th March, 1958.]

An Act to authorise payment and appiopriation of certain
further sums from and out of the Consoliduted Fund of
West RBengal for the- service of the year ending on the
thirty-first day of March, 1958.

WHErEAS 1t s expedient to authorise payment and
appropriation of certain further swms from and out of the
Consolidated Fund of West Bengal for the service of the
year ending on the thirty-first day of March, 1958,

et s

It 15 hereby enacted in the Ninth Year of the Republic

of India, by the Legislature of West Bengal, as follows:—

1. This Act may be called the West Bengal
Appropriation Act, 1958, i

- 2. From and out of the Consolidated Fuud of West
Bengal there may be paid and applied sums not exceeding
those specified in column 8 of the Schedule smounting in
the aggregate to the sum of rupees ffteen crores, twenty-one
lakhs, seventy-seven thousand and seven hundred and one
towards defraying tie several charges which will come in
course of payment & ring th- year ending on the thirty-first

day of March, 19568, i res” ot of the services specified in

o column 2 of the Schedule.

3.. The sums authorised to be paid and applied from
~ and out of the Consolidaled Fund of West Bengal by this
. Act shall be appropriated for the services ang purpeass
... éxpressed in the Bchedule in relation to the year ending on
- #ha thivty-first day of March, 1968. = S

N
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Lhe H’est Rengal Appropriaﬁm Adt, 195.8-&_'

(Schedule.)
SCHEDULE.

{(See sections 2 and 3.)

Lo

Bums not excesding '

Services and purpeses. Voted Charged
by the on the Teotal.
Legislative | Consolidated
Assembly, Fund,
Rs. Rs. Ras.
‘4-—Taxes on Income other than Corpors.- 3,600 2,400 6,000
tion Tax and Estats Duty. _
7—Land Revenue _ 4,200 4,200
8 State Excise Duties 1,41,300 100 1,41,400
"10—Forest 47,000 47,000
18—Other Taxes and Duties 2,10,000 2,400 2,12.400
XVI—Irrigation—Working expenses .. 34,000 34,060
1§—0ther Revenue Expenditure financed 35,06,000 35,06,000 -
" from Ordinsry Bevenues. -
51B—0ther Revenue Expenditure con- 7,72,000 7,772,000
nected with Multipurpose River :
Sohemes..
63A —Construotion of Lrrigatiorn, Naviga- 1 1
tion, Embanlment and Drainage
Works (Norn-Commeroial).
§0A~—Capital Outlay on Multipurpose 41,00,000 41,00,000
i .. River Hohemes ontside the Revenne :
Ageount.

Totel Grant No. 10 84,12,001 84,12,001"
25-CGleneral Administration 3,860,060 1,560,000 5,00,000
27— Administration of Justice 78,000 73,000
28——J&115 and Conviot Settlexsents 8.52,000 3,52,600
28 Police 44,04,000 100 | 44,04160
30—Ports and Pilotage * s',:o,zooo 3,710,000 -
$6--Soientific Departments . 2,000 . 2,000 .

i) .o 1,00.88,000

1,09,89,200




The West Bengal Approprition

(Schedule.)

" Gieant

Services and purposes.

Sums not exceeding

Voted | Charged
No. by the an the Total
S Legislative |Congolidated
Agsernbly. Fund. ;
Rs. Bs. Bs.
22 | 40—Agrioulture--Agriculture . 200 . 200
28 | 43—Industries—Industries 9,800 9,300 -
- 30 47—-Miscellaneaus ~ Departments—J¥ire 3,11,000 3,1 i.OOO
- Bervices. _ _
31 | 47—DMiscelaneous Departments—Ex- 11,569,000 11,69,000
cluding Fire Services.
1ot 32 | 50_Civil Works .. | 2,821,000 2,21,000
" 38 | 54—Famine .. C . .. 88.95,000 85,96,000
35 .| 55—Superannustian Almwances , sod ,58,000 7,58,000
' Pensians. - :

' 38 | 57—Miscellanesus-—Contrihntions 31,690,000 31,69,000
42 63—Extraordinary charges in India 27,830,400 16,500 27,956,800
€4 | 80A—Capital Outlay on Multipurpase | 4,63,75,000 | - 4.63,75.000

River Schemee outside the Revenue :
. Accouni—Damedar Valley Project.
45 81— Capital Aceaunt of Civil Warks 35000 37,000
autside the Revenue Account,
KIVIA—Receipte from Road and Water 20,495,000 7,487,000 28,236,000
Transport Bchemes—Warldng
Expenses.
48
82B—Capital Ouflay an Road and ‘Water 13,388,000 12,358,000
Schemes aubside the . ’
Revenus Agcaunt.
Total Grant No. 48 , 33,87,000 787,000 |  41,74,000
85 A—Capital Ou'blay on Biate Schamaa of | 4,23,17,000 7000 | 4,23,24,000

. Government: Trading.

‘Publio Debt .. ce e

" Gramd Total

1,66,24,000

1,66,24,000

13,42,42,301

1, ?'9: 35: 400

15,21,77;701
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